aM:ged....

‘f’&ara unul

'3 ‘J_O’lA-

:,..Ramnmm&.&[.aalma. werieneieg SON/daughter/wife of s’*m“‘BHJ&U\G\ b | acle v

45‘ years, belonging to Bahe L@&&-Q,a:b_\-ﬁ-&. HS&*M%; scoretarial

service and presently working asaﬁ’ R LR PR U ) WA V'd;\‘lh Sahha.Reiyna

give herein below the detalls of the assets (Iimmovable, movable, bank balance, etc.) of

myself, my spouse and dependants*;

(Assets In joint name Indicating the extent of joint ownership will also have to be

A,

given)

sSr.
No.

Description

Self i

0

Cash

-200'0@

Spouse
Name(s

SME'B|

D—L\J.l

Dependant-1
Nama

Dopendant-2
Hama

Dependant-3
Etc. Name

{in

Deposits [n
Banks, Financial
Institutions And
Nan-Banking
Flnancial

| Companies

2
4

iy

Baonds,

Debertures and

Shares In

. companies

25'000/:

AL

(NERY

AL

N

N‘\ L

ML

ML

{Iv)

Other financlal
Institutions,
NSS, Postal
Savings, LIC
Palicies, etc

N L

4
ML

L

I\\‘\ i

Motor Vehicles
(detalls of
make, etc.)

(i)

Jeweliery (glve
details of
welght and
value)

50 (-ym
fhodcl

100 by
thold

Oley
200 Mo

N L

N] %

{wli)

Qther assets,
such as values
of claims /
interests

Mo L

Ry L

A L

LY

Ny

el

Note:

Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companies should be given,
* Dependant here means a person substantially dependent on ihe induise of the
employes,

KT DAL



[Note: Properties in joint ownership indicating the extent of joint ownership will
also have ta be indicated]

institutions and government dues:- -
[Note @ Ptease glve separale detalls for each item)

sr. | Description Seif | Spouss | Dependant-1 | Dependant-2 Dependant-3
No. | Nama(5) Name Mame | Etc. Name
(i) [ Agricultural Land uncliv
- Location{s) m a:ﬁl 1 t . |
- Survey number(s) (
| - Extent (Total r}afi bV ML N |
| measurement) Pm-obmrg,_
-Current market value G X B
(1) | Non-Agricultural Land |
- Location(s) L\ !_: . ' . i
- Survey number(s) (YL} ] {
- Extent (Total ~ Mk ML '\ :
measuremant)
| -Current market value | |
(ili) | Butldings (Commercial
and residential) P & 1 . \ *
Location{s) o~
- Survay fdoor L H'L H‘L— N"L
number(s)
- Extent (Total
measurement)
- Current market
value i5y o o
() | Houses/ Apartments, mw
| etc, |
. Location(s) (- DUSK 1 ‘ :
Sweyidoor e ML ML
! LGLQQ
i « Extent (Total '
measurement) topad
- Current market hand =
vajue 2 . 3 .
(v) | Others (such as . ;
interest in property) Nl _ NiL N N J
(2) 1 glve her2in below the details of my liabilities / overdues to public financial

Name & address of Bank /

Amount outstanding as

| >

sr. | Description
Ne. Financial Institutions(s} / BN coisannbeianssirassiins
— . Department (%)
{a) | (i} Loans from Banks SR vielhen Tan 000 000 /=
(i) Loans from financial ;
institutians : NrL
(iil) Government Dues: 3 '
| {a) dues to departments SR (
' dealing with government B 3o
accommadation 7 ekl
(b) dues to departments N A
dealing with supply of (\\ \ L \\..\ S
water i iR
{c) dues o departmants . 5
dealing with supply of Relowe L
glectricity i M H‘ L

XTHIA7, 64




(d) dues to departments | Lo i 7
deallng with telephones % M L ¥ My L
(e} dues to departments X g
dealing with government Ay L N\ i

transport {Including
_alfrcraft and helicopters) A AR .
() Other dues, If any N L N L

(b} (1) Income Tax including T [ 2
surcharge [Also Indicate Jobt 0 A

the assessment year upto f / \\“ L
which Income Tax Return |
flled. Glve also Permanent
Account Number (PAN)]
(il) Wealth Tax [Also . .
Indicate the assessment NI l\\\ k.
year upto which Weaith
Tax return filed.]

(I} Sales Tax [Only in 9 i
case of proprietary Ny L Ny =
 business] g .
“(iv) Property Tax Ny L ) Ny =
C.  Psrsonal Detail
GRF/CPF/PRAN No. :- PISBLA \347% ' J
Gender :- l E (M/F)
Date of Birth i 5 1o 0 4_ \ 53 \:* L:F (DD/MMAYYY)
Class/Group - C (AB/C)
o = [Birow vednem Savhe s AL (2 akendort]
(Full Hame e.g. B.A.5.-Bihar Administrative Service,

B.S,S,- Bihar Secretariat Service etc.)

Home District i [ (n O‘PCJ( han i ]

I hereby deciare that the above details are true to the best of my
knowledge and belief,

"T:?—TE;E’WZ

signature ..
Vv
Name of Employee: R“'\‘f"“‘3\.‘1'.\‘1*{:‘\.'l V‘-’du
Place:, 'Pq \"\Q\ Designation: Q'H?"c"’q at&""“d*“ t
pater, 1/ 07’.’ 20 1A Departme nt%)m‘r&e‘l\“"m .g.f,%)?.\.‘}%\.c?@\"rh"l
Note: Please sign each page of the declaration. Asset declaration form

must ba in A4 size white paper with computer typed (single side)
in prescribed format.



